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were continued. We proposed finally 
that premia should be accepted aptill 
as late as 31st December, 1951. Again, 
we wanted to extend the date, but they 
did not accept. All these complica
tions have arisen because Pakistan do 
not agree to the payment of premia 
In Indian Post Offices for policies for 
which they are liable.

Shri Gidwani; How will you give 
them relief if they do not pay and if 
their policies lapse?

Shri Raj Bahadur: There is no
danger. Whatever premium they are 
paying in our post offices will be re
funded to them in case the Pakistan 
Government refuses to accept them 
through the channel of the post 
offices.

D ism a n tl ed  L in e s

*810. Shri Ram Dass: Will the
Minister of Railways be pleased to 
state:

(a) the railway lines that were 
dismantled in India during the last
war, and have not been so far re-laid; 
and

(b) which of them it has been 
finally decided are not to be re-laid?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a) 
A list of the railway lines dismantled 
during the last war and not so far 
re-laid has been placed on the Table 
of the House. [See Appendix III, an- 
nexure No. 61.]

(b) Up-to-date Traffic Appreciation 
Reports and Estimates of cost of 
Restoration are being examined and 
no final decision has so far been 
reached. One of the dismantled lines, 
viz., Raipur Forest Tramway was 
however, owned by the C.P. Govern
ment and it is upto the Madhya 
Pradesh Government to consider its 
restoration.

Shri Ram Dass: May I know what 
new lines the Government contem
plate to lay in the Five Year Plan 
period in the Punjab?

Shr! Alagesan: The question of
restoring the Rohtak-Gohana>-Panlpat 
line is under consideration.

Shri K. G. Deshmukh: May I know 
if the Government have any settled 
policy regarding the restoration of the 
railway lines which were taken out 
during war time?

Mr. Speaker: He wants to know
whether Government have any general 
policy or whether they are taking 
individual lines into consideration.

Tbe Minister of Railways and 
Transport (Shri L. B. Shasiri): I have 
already announced it in my speech 
in the House the other day. In fact, 
our policy is to restore as many of 
them as possible, except those which 
are found to be wholly unremunera- 
tive.

Shri M. D. Ramasami: May I know 
whether the Tirupattur-Krishnagiri
dismantled line will be reopened?

Shri Alagesan: I think tBe hon.
Member refers to the Morappur-Hosur 
line. It is in place of that that the 
extended line from Bangalore to 
Salem is under consideration.
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The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
The number of thefts oi goods from' 
wagons reported to the authorities 
during January to December, 1954, 
was 6,882.
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(b) Rs. 1776 lakhs approximately.

<c) Rs. 4*88 lakhs approximately.

(d) The more important steps taken 
to prevent such thefts are:—

(i) provision of Railway Protec
tion PoUce for patrolling 
affected areas notorious fpr 
running train thefts and for 
escorting of wagons carrying 
vulnerable goods;

(ii) close liaison between Watch 
& Ward, Government Railway 
Police and Statie Police;

(iii) Extensive use of Ellis-Patent 
lock and other special type 
padlocks for wagons carrying 
vulnerable commodities.

Shri Bhagwat Jha Azad: How many 
claims have been filed with the Gk)vem- 
ment, and what is the amount involv
ed?

Shri Alagesan: That is another ques
tion which involves figures. I do not 
have the figures with me just now.

Shri Bhagwat Jha Azad: The hon. 
Minister has given the number of 
cases of theft. I want to know the 
number of claims that have been 
received by Government as a result of 
these thefts, and the amount involved.

Mr. Speaker: He says he has not
got the figures at the moment with 
him. He wants notice for that.

Shri Bhagwat Jha Azad: Since there 
are more than 6,000 cases of such 
thefts, may I know if any Railway 
employees are involved in them, and 
it any of them have been prosecuted?

Shri Alagesan: I do not have de
tails of all the cases. It is quite like
ly that some Railway employees are 
involved, but as far as the number of 
thefts is concerned, there has been a 
considerable decrease in 1953 as com
pared to 1952.

Shri tUrmtm: What are the com
parative figures for 1952?

ghri A l»fem : In 1952 it was 9,154. 
In 1953 it was 6,882.

Sfarimati Sushama Sen: May I
know if there are more thefts in 
ladies* compartments than in others?

Mr. Speaker: I think we can go to 
the next question.

I n d ia n  L abour  C o n fer e n c e

*813. Shri Thimmaiah: Will the Minis
ter of Labour be pleased to state:

(a) whether any decisions have been 
taken at the Indian Labour conference 
recently held at Mysore; and

<b) if so, what they are?

The Deputy Minister of Labour 
(Shri Abid Ali): The Conference
adopted two resolutions; one concern
ing the implementation of the Mini
mum Wages Act, 1948, and the other 
about the Gorakhpur Labour Scheme. 
The texts of the Resolutions are 
placed on the Table of the House. 
[See Appendix III, annexure No. 62.] 
The Conference also made several 
suggestions with regard to other 
items on the agenda.

Shri Thimmaiah: From the state
ment it appears that the manner in 
which the Minimum Wages Act has 
been so far implemented should be 
examined, and a code of directions 
should be formulated and sent to the 
State Governments. May I know 
whether this examination has been 
done, and the directions have been 
issued to the State Governments?

Shri Abid Ali: Appropriate action
is being taken in the matter.

Shri Thimmaiah: From the state
ment, it appears that Government 
should issue notifications for covering 
ad(iitional employments. May 1 know 
the new industries that are proposed 
to be brought within the purview of 
this Act?

Shri Abid Ali: We are examining
this matter.

Shri K. P. Tripalhi: May I know
whether any decision has been taken 
with regard to ^ e  Gorakhpur
Scheme?

Shri Abid All: We are appointing a 
tripartite cammiitae Xor t2)jis purpose.




